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HIGH COURT OF JUDICATURE AT ALLAHABAD

WRIT - A No. - 19390 of 2024

Brijesh Kumar Singh

..... Petitioner(s)
Versus
Union of Indiaand 3 others
..... Respondent(s)
Counsel for Petitioner(s) : Amardeo Singh
Counsel for Respondent(s) . A.S.G.l., Archit Mehrotra

Chief Justice's Court

HON'BLE ARUN BHANSALI, CHIEF JUSTICE
HON'BLE KSHITIJ SHAILENDRA, J.

1. Learned counsel for the petitioner submits that on account of
subsequent development whereby the order impugned before the
Tribunal, has been cancelled by the respondents and relief has been
granted to the petitioner, the petition has been rendered infructuous.

2. In view of the submissions made, the petition is dismissed as having
become infructuous.

(Kshitij Shailendra,J.) (Arun Bhansali,CJ.)
February 13, 2026
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